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(c). the amount which Government 
are losing as a re\ult thereof and addi-
tional foreign exchange likely-to be 
earned? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR. KARAN 
SINGH): (a) and (b) The special 
concessions which were granted to 
foreign tourists as part of the Interna-
tional Tourist Year, except the aboli-
tion of the visa fee have been extend-
ed till 31.3.1968. This has been done 
in order to give better facilities to the 
delegates attending UNCTAD Con-
ference, as well as to provide time 
to examine the entire question of 
extension of these concessions on a 
permanent basis. 

(c) It is virtually impossible to de-
termine exactlY the financial impact 
of these concessions, but it can be 
stated with reasonable certainty that 
far from loaing foreign exchange there 
has been a gain. The concessions 
have been widely welcomed by the 
Travel Trade as helPing to encourage 
additional travellers to the country, 
and they have been appreciated by 
tourists. 

()ontrol of Irriptioa HeadworU at 
Ferozepar and llarike 

878. SHRI G. S. DHILLON: Will 
the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether the Chief Minister of 
Pw3jab had a meeting with him in the 
third week of December, 1967 and de-
manded that the irrig-atien headworks 
at Ferozepur and Harike be taken 
away from the Bhakra Control Board 
and transferred to the Punjab Gov-
ernment; and 

(b) if 10, the action taken thereon 
80 far? 

THE MINISTER OF HOME AF-
FAIRS (SHRI Y. B. CHAVAN): (a) 
The present Chief Minister of PWljab 
met me on the 17th Decembel', 1967, 
and on some other occasions, but I 

do not remember his having specifi-
cally taken up this issue with me. 

(b) Does not arise. 

Bridge Across Tungabhadra 

879. SHRI S. A. AGADI: Will the 
Minister of TRANSPORT AND SHIP-
PING De pleased to refer to the reply 
given to Unstarred Question No. 3726 
on 'the 27th June, 1967 and state: 

(a) whether any proposal has sub-
sequently been received from the Gov-
ernment of Andhra Pradesh to cons-
truct an Inter-State bridge across the 
Tungabhadra River near Madhavava-
ram-Mantralaya in Raichur and Kur-
nool Districts' border; and 

(b) if so, the decision taken there-
on? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF TRANSPORT AND 
SHIPPING (SHRI BHAKT DAR-
SHAN): (a) and (b), No proposal for 
the construction of a bridge over the 
River Tungabhadra on the Madhava-
varam Mantralaya road has been re-
ceived from the Government 'of 
Arunlara Pradesh so faJ'. However, 
the request already received from the 
Government of Mysore for a grant for 
this bridge will be conSidered when 
the' Fourth Plan Allocations have been 
finalised. 
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